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Assistant Commissioners of Schedul-
ed Castes and,Scheduled Tribes

13. Shri Ram Sewak Yadav:
the Minister of Home
pleased to state:

Wwill
Affairs be

(a) whether it has been decided to
open six new offices of Assistant
Commissioners of Scheduled Castes
and Scheduled Tribes; and

(b) it so, the estimateq annual ex-
penditure on the new offices and why
it has been considered necessary to
open these duripng emergency?

The Deputy Minister in the Ministry
of Home Affairs (Shri L. N. Mishra):
(a) Yes, ’

(b) The total estimateq expenditure
en these new offices will be  obout
Rs. 210 lakhs per annum. This will
®e met from savings from the exist-
ing allocations.

Though the ‘decision to have these
mew posts has been taken recently,
ahe question of re-organisation of the

Commissioner’s  establishment was
under examination before the Emer-
gency was declared.

The decision was taken after a full
examination of itg merits to ensure-
better results in the implementation
of the schemes for the welfare of
Backward Classes,

Three-Year Post-Graduate Courses

14. Shri P, C, Borooah: Will the
Minister of Education be pleased to
state:

(a) whether the University Grants
Commission hag recommended three-
year post-graduate courses in subjects
like Physics and Mathematics in
place of the present two-year courses;
and

(b) if so, Government’s decision on
this proposal?

The Minister of Educatiom
M, C, Chagla): (a) No, Sir.

(b) Does not arise.

(Shrk

Cochin Refinery

15. Shri P. C. Borooah: Will the
Minister of Petroleum and Chemicals
be pleased to state:

(a) the progress made in the sett-
ing up of the Cothin Refinery; and

(b) the steps being taken to pre-
pare a scheme for setting up a com-
plex of petro-chemical industries
around this refinery?

The Minister of State in the Min-
istry of Petroleum amnd Chemicals
(Shri Alagesan): (a) Work for ac-
quisition of land is proceeding satis-~
factorily and the vacant possession of
the whole site is likely to be obtain-
ed by end of May, 1964. Work on site
preparation and access roads is in
progress, Contract for construction
of houses with the architects and
town planners is under consideration.
Discussions are also in progress with.
the Cochin Port authorities m re~
gard to port facilities,





